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TELANGANA LEGISLATIVE ASSEMBLY
SHORT NOTICE QUESTION (Rule 51)

Bl s o ite b et
DIl v cine ot
From
5o S N e Wl et KR I Y e M.L.A
COREIEIETY . e s i s Phisori oot bt
To

The Secretary,
Telangana Legislative Assembly,
Hyderabad.

Sir,
I give notice of the following SHORT NOTICE QUESTION. The reasons
for asking the question at SHORT NOTICE are :

Yours faithfully,

Member,
Telangana Legislative Assembly.

SHORT NOTICE QUESTION :
Will thye MIDISEer 101 .. foeaiy i cxibions s sisms symmnbssiusis s boamss be pleased to state :
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